>
Title: Issue regarding killing of Sikhs in Wisconsin, USA.

SHRIMATI HARSIMRAT KAUR BADAL (BHATINDA): Thank you, Madam. With great sadness, I once again have to flag the
issue. ...(Interruptions)

12.14 hrs

At this stage Shri Prabhunath Singh came and stood on the floor near the Table.

€| (caeror)
31€ST ABIGAT & 3MUDI dicTol DI HIDT ol 3T IS SIISY,
€| (caaeror)

SHRIMATI HARSIMRAT KAUR BADAL: Ever since the 9/11 had happened a decade ago in the US, constantly my Sikh
brothers are being targeted all over the world on the basis of their attire. Madam, certain Sikhs were butchered in a hate
crime in a temple in Wisconsin in the US when they were peacefully praying...(Interruptions)

3IERIET ABIGAI: 31U diST, 3MUD! Sl SlIG Yellus]
&€ (caaerron)

SHRIMATI HARSIMRAT KAUR BADAL (BHATINDA) : Madam, sometimes when the Sikhs are peacefully...( Interruptions)
BRI IG5 13 599 &, $AD G 30U A ... (Raemer)

31e18T ABIGAT: Yol Sit, $o1db §IG U] eIl ol
3€| (cgure)

SHRIMATI HARSIMRAT KAUR BADAL: Madam, in the US, thousands of Sikhs in their everyday life have to bear the brunt of
hate crimes because of their mistaken identity due to their attire. In Wisconsin when some Sikhs were peacefully praying in
their temples, people came inside, butchered them and killed them. Repeatedly, in countries like France they are
humiliated, their children are not allowed to study in Government schools or a country like Italy again-and-again humiliates
them at every airport of theirs. Last year, Amritinder Singh, the coach of Jeev Milkha Singh, a renowned Golfer who has
brought laurels to the country, was stopped at Milan Airport on his way in-and-out and asked to take off his turban. The
Commander, Captain Dhupia of Jet Airways was not allowed to fly the plane back to India lest he took off his turban and
had himself checked. Yesterday, the President of the Delhi Sikh Gurudwara Management Committee, who had been invited
there for a turban ceremony, was detained for over 24 hours as they insisted that he take off his turban which he did not.

So, Madam, since the last decade this Government has constantly let the Sikh community down by not taking up the issue
strongly with the concerned Governments, not making sure that the Consulate sensitizes those Governments regularly so
that this brave community who fought a valiant battle in the freedom struggle and made maximum sacrifices is not
humiliated and harassed like this every time.

Madam, about 70,000 Sikhs live in Italy. If this is how people who have status and who are invited, be it a Captain, a Coach
or be it a President of the Gurudwara Committee, are treated one can imagine how those 70,000 Sikhs are being treated. I
would like to know why there is this soft approach of our Government towards the Italian Government that they cannot
strongly lodge their protest and ensure that the Consulate sensitizes the Government and ensure that the people are not
humiliated and harassed that way. What does this Government have against the Sikh community that it has not
safeguarded their interest? I would like to have this answer.

Through you, Madam, I would appeal to the Government to please ensure that this minority community gets its right, and
human rights, to wear this attire. Turban is an integral part of the Sikh being. It is not an attire. It is not a part of their
clothe. It is like saying that 'IT will remove my head rather than remove my turban'. Madam, it is an integral part of the Sikh
being. They must understand this and respect this community and ensure that the community abroad is respected and is
not humiliated again and again.

PROF. SAUGATA ROY (DUM DUM): Madam, I would like to associate myself with the matter raised by Shrimati Harsimrat



Kaur Badal.

SHRI DINESH TRIVEDI (BARRACKPUR): Madam, I also associate myself with the matter raised by Shrimati Harsimrat Kaur
Badal.

MADAM SPEAKER:

S/Shri Shivkumar Udasi,

Virender Kashyap,

A. Sampath,

M.B. Rajesh,

Ramen Deka,

Dr.Kirit Premjibhai Solanki,

Kirti Azad,

Arjun Meghwal and

P.L. Punia may be allowed to associate with the matter raised by Shrimati Harsimrat Kaur Badal.
31E18T ABIGATL: Yalolrel RBig Sil, smuel firs S afiel w2 ailfe &)
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oft gstatrer Ris : sre1el #idicen, s S il R 3910l PRI-FeEmE & or Al syt 11 st 3AR! A Jolofl aifdu off, SR IR MUl s 3l
91% fopam) 3pft 2et Fid} Sft wrwrer Sb2 o18 B ... () fER A S 3T arR ¥ #2 ... (Mderel)

MADAM SPEAKER: No, I cannot allow you to raise it at that time.
...(Interruptions)
off gerorrer Ris & s forafaor 81 & &Y acd #12 3)...(uawer) sdo! aifl? Jaret w2 gr 39T 54 acp. .. (RAdelrer)
MADAM SPEAKER: Please sit down, when the Speaker is standing. Hon. Member, please sit down.
...(Interruptions)
MADAM SPEAKER: Nothing is going on record.

(Interruptions) 3€;*



3re1g1 ARG 3fiel Sft, S/ 31 703 2 Y smu do mse; I am standing. The Speaker is standing. Please sit down.
...(Interruptions)

31ER1ST ABIGAT: VA1 3 fob DRI-FeeIel P SllfeRA 3T &, A DI A 3, A DI 390l DB G AT b IeA-Yg2 3 IoId! BRI M9 SAfeTE A
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oft yarerrer RBis : o, sterst ASlGRI, 391 3 U2 oIdl dlciol, sAI2 81 A AFafoerd S T A ... (RIaerer)
oft 9iclog paR (Blomsdl): w6 gs1 swflz amret 3. (M)
i1t ARG Stas 8 What is this? sirorofter sige=eior, st SfidY sifaz o2 i,
...(Interruptions)

MADAM SPEAKER: Hon. Members, after the hon. Minister has made a suo motu statement, as per rule 372 no questions
are allowed. Therefore, I am not allowing any clarificatory questions.

...(Interruptions)
MADAM SPEAKER: We may have a discussion. You give me a notice, we will have a discussion.
...(Interruptions)
31€81 ABIGAT: 31U Gilficd S SISIT, 3A a8 BA Jo)
€| (aemoT)
MADAM SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.21 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)
...(Interruptions)

MR. DEPUTY-SPEAKER: The House may now take up item No. 10, namely, further consideration of Constitution (Scheduled
Castes) Orders (Amendment) Bill, 2012. Shri Virender Kashyap may speak now.

...(Interruptions)
14.0 A hrs
At this stage, Shri K. Narayan Rao and some other hon. Members came
and stood on the floor near the Table.

...(Interruptions)



off gerotrer Ris (arerRIsEisT): Sureer Sf, 341 MUY 31EJE D & ...(RMawret) 3 FARY ard Jfore, ... (o)
JUTERIEl HBIGA + 3MUD! SR 3ifaz I Iolel aifde e
&€ (caaemor)
oft gaterrer Ris © surerst Sft, a8 4 o @I Aaret 3 ...(aret) dsi uid sl A1 318 3, PRE RerR Ysiidic T ar okt #3 &) ...(=aure)
Jurengl ABIGA & 3D 3

3€| (caaerror)



